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MR. SPEAKER : T echnical inter-
pretation. 
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SHRI SATYASADHAN CHA-
KRABORTY : 'Garhwal' wants 
election, no TV . 

MR. SPEAKER They are 
wanting television today. 

SHR1 V ASANT SAT HE : We 
are considering setting up important 
relay stations as well as low power 
transmitter stations subject to avail-
ability of resources and also subject 
to tele-communication microwave 
system being adjusted for being 
used for television. 
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S etting up Bench of High Court at 
Auraogabad 

234. SHRI UTTAM RATHOD: 
SHRI V. N. GADGIL : 

Will the Minister of LAW, 
JUSTICE AND COMPANY 
AFFAIRS be pleased to state : 

(a) is it a fact that Government 
of Maharashtra has strongly 
recommended opelling of a perma-
nent Bench of Bom b~y High Court 

, at Aurangabad; 

(b) is it also a fact that the Chief 
Justice of Bombay High Court and 
the Chief Justice of Supreme Court 
have also strongly recommended the 
opening of this Bench; and 

(c) if so, what is the reaction of 
Government in this matter? 

THE MINISTER OF LAW 
JUSTICE AND COMPANY 
AFFAIRS (SHRI JAGAN NATH 
KAUSHAL) : (a) T he Govern-
ment of Maharashtra has recommen-
ded that a permanent Bench of the 
Bombay High Court may be 
established at Aurangabad. 

(b) T he Chief Justice of the 
Bombay High Court and the Chief 
Justice of India have also favoured 
the establishment of the Bench. 

(c) T he matter is engaging the 
attentio n of the G overnment of 
India. 

Lower Periyar Electric Scheme 

*235. SHRI A. N EELALOHIT H A-
DASAN N ADAR Will the 
r-.1 inister of ENERGY be pleased to 
state: 

(a) whether the Central Electri-
city Authority has already given the 
techno-economic clearance for the 
Lower-Pcriyar Electric Scheme; 

(b) if so , when it has been given 
and whether it has been referred to 
the Planning Commission for invest-
ment sanction; and 

(c) if not, the reasons for the 
delay in giving the techno-cconomic 
clearance? 

THE MINISTER OF ENERGY 
(SHRI A.B.A. GHANI KHAN 
CHOUDHURY) : (a) to (c). The 
Lower Periyar H.vdro-electric Scheme 
(3x60 MW) has been accorded 
techno-economic clearance by. the 
Central E lectricity Authority in its 
meeting held on 26th November, 
1981 subject to clearance from 
environmental angle. T his scheme 
has already been recommended to 
the Planning Commission for inclu-
sion in the State Plan. 




